IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYPERABAD BENCH AT HYDERABAD,

o
: f " o.ko. 154 ef 1992, o
R , . Dated: 2442,1992, (_—

Between
1, P.Prabhakar Rae, ~/ S5e K.Veeranarsimhulu./
24 NeKoWcswars Roeg 6s Sk. Mohd Moosa.-/
3. P.Kumar, “ J 7+ B.Srinivasulu..
4, S,Narasimha Rao, 8« R.Paul Manchar, v
ses Applicants /

And : )
' 1, The Chief Persennel Officer, Seuth Central Railway, Railnilayam,Secbadl
o 24 The Deputy Chief Mechanical Engineer, Carriage Repair Shep, Tirupaty.-
3. The werkshep Persennel officer, Carriage Repair Shep, S.C.Railway, _

Tirupathi, J Respendentsl, Y,

Counsel for the Applicants $ Shri, T.V.N,Reddy fer Shri., P.Krishna Redam
Ceunsel for the Respendents : Shri. V.Rajeswara Rae for Sri, NV, Ramana gm
‘ : ' SC for Railways, ./

*ee

CORAM:

Hen'ble Mr, R.Balasubramanian, Administrative Member” /'
Hon'ble Mr, T.Chandra Sekhar Reddy, Judicial Member,

The-Tribunal made the fellewing erder:-
! When. this case was taken up for admission hearing Mr. TVN,
7 Reddy on behalf ef Sri, P.Krishna Reddy stated that this case is already
cevered by the Judgements given in 0,A,973/92 and ether similar Oas,
Mr, V.Rajeswara Rae fer Sri N,V.Ramana agreed with this statement, Under —
these circumstances we dispese of this applicatien at the admission Stag e
with thesame direction given in 0,A., 973/91, ./

We direct the respondents that as and when the Group *p?
pests in the eutsider*s queta become available at Carriage Repair Shep,
Tirupathi er any where else, the applicants should be censidered first

1 before censidering any ether case in the erder of their rank in the
'$ empanelment for Greup 'C* pests, |

; With the abeve said directions the applicatien is dispesed

} of with ne order as to CesStse Y
bl
Peputy Registrar(Judl{)

Cepy toi= .

1, The Chief Persennel Officer, SeCeRailway, Rail Nilayam, Sec-bad,

2+ The Deputy Chief Mechanical Engineer, Carriage Repair Shep, Tirupath

3¢ The wWerkshop Personnel @fficer, Carriage Repair shep, SC.Railway, Ti

4. One cepy to Shri, P.Krishna Reddy, Advecate, 3-5-899, Himayatnagar,
. 5 One copy te Sri, N.V.Ramana, SC for Railways, CAT, Hyd-bad, :

6. One spare cepy,
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IN THE CENI'RAL ADMINTSTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

K
%

THEHON ' BLE MR ~€,
| THE HDN'BL£5&WJR.BALASUBRAMANIAN:M(A)
, _ ) N . AND h

THE HON'BLE MR.T ._CHANDRASEKHAR REDDY:
. M(JupL)

DATED: €?ﬁ7ab¥hnsz N

LﬁEEER/JUBeMEmp:

R.AACfA%—M*AVM;.

I

O.A.Nc, /()7/9 — \/

T Ao, (WrPTNo3 —~

Admitted and interim directions
issued,

f, : ' " Allewed

b \-BiEpnsed of with directions.
‘ ' Dismissed '
/ Di'smiSSed as withdrawn

Dismissed fo






